
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 
 

APPEAL No.44 of 2023  

 
M/s. Jay Jay Mills (India) Private Limited,  

(Spinning Division), 

Rep.by its Managing Director, 

Plot No. R-10A &R-10B,  

SIPCOT Industrial Growth Centre Ingur Village, 

Perundurai Taluk,Erode District. 

Mob: 9500069660 

Email: mohamed1728azar@gmail.com 

                                              …Appellant 
 

Vs 
 

 

1. The Chairperson, 

Tamil Nadu Pollution Control Board, 

No.76, Mount Salai, Guindy, 

Chennai – 600 032  

   & 3 Others 

…Respondents 
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Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 
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Advocate for Respondent:TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 

 

 

                             

Date:04.10.2024. 

 

 

Date of hearing on:04.10.2024 
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